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Through E-Filing (E-mail: judicial-ngt@gov.in)

To,
The Registrar,
Principal Bench,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub: Response/Status report on behalf of Uttar Pradesh Pollution Control Board in
compliance to Order passed on 05.03.2024 by Hon’ble National Green Tribunal, Delhi
in OA No.-219/2024 Syed Ashhar Tauseef Vs. Kamal Faruqui.

Respected Sir,

In compliance of the direction passed by Hon’ble National Green Tribunal dated
05-03-2024 in the matter mentioned above, the response/status report is hereby attached with the
request to put up before Hon’ble National Green Tribunal for kind perusal.

| Your Sincerely,

Enclosure : Response / Status report. '

A

(Vijay)
Regional Officer
Copy To:
1. Shri Pradeep Mishra, Advocate for U.P. Pollution Control Board.
2. CEO-7, U.P. Pollution Control Board, Lucknow. '
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow. /

Regional Officer
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Reply/Response of UPPCB in compliance of order dated 05.03.2024 passed by Hon’ble
National Green Tribunal, New Delhi in Original Application no. 219/2024 Syved Ashhar
Tauseef Vs. Kamal Faruqui

Dr. Syed Ashar Tausif, resident of Mohalla-Gashtian, Police Station-Amroha Nagar, District-
Amroha, through his complaint letter dated 17.02.2024 has filed complaint against four
schools (1) Mesco Public School Nizampur Garbi, Dhanaura Road, Amroha (2) Rashidé
Begum Muslim College Nizampur. Garbi, Dhanaura Road, Amroha (3) Mesco Institute of
Pharmacy, Nizampur Garbi, Dhanaura Road, Amroha (4) Mesco Institute of Nursing and
Paramedical Sciences, Nizampur Garbi, Dhanaura Road, Amroha. The edﬁcational
institutions in question were inspected on 02.05.2024. The report is as below: -

1-Mesco Public School, Nizampur Galrt:)i, Dhanaqra Road, Amroha:-

At the time of inspection, Mrs. Pooja Battal, Principal of the educational institution was

present asa representative. ‘

i. The Principal informed that 680 students are presently studying in their educational
institution, from class nursery to class 12th, the educational institution is recognized by
CBSE, Delhi. '

ii. There is no hostel facility for the residence of students in the educational institution.

iii. In the educational institution, water is used only for domestic purposes, which is
disposed of through septic tank.
iv. In the educational institution, a DG set of 62 KVA capacity has been installed for
alternative power supply. The DG-set is kept in a separate closed room.
2-Rashida Begum Muslim College, Nizampur Garbi, Dhanaura Road, Amroha:-

At the -time of inspection, Dr. Dharmendra Singh, Principal was present as the

representative of the educational institution.

i. The Principal informed that 100 students are presently studying in their educational
institution B.Ed. students are enrolled in the educational institution. The educational
institution is recognized by M.J.P. Rohilkhand University, Bareilly.

ii. There is no hostel facility for the residence of students in the educational institution.

iii. In the educational institution, water is used only for domestic purposes, which is
disposed of through septic tank.
iv. In the educational institution, a DG set of 31 KVA capacity has been installed for

alternative power supply. The DG set is kept in a separate closed room.

G
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3-Mesco Institute of Pharmacy, Nizarhpur Garbi, Dhanaura Road, Amroha:-

At the time of inspection, Syed Azim Haider, Principal was present as a representative of

the educational institution.

i. The Principal informed that presently 203 students are studying in their educational
institution students of B.Pharma and D.Pharma are enrolled in the educational
institution, the educational institution is recognized by Abdul Kalam Technical
University, Lucknow and Board of Technical Education, Uttar Pradesh.

ii. There is no hostel facility for the residence of students in the educational institution.

iii. In the educational institution, water is used only for domestic purposes, which is
disposed of through septic tank.

iv. Alternative power supply in the educational institution is utilized from DG set installed
in Rashida Begum Muslim Cellege, Nizampur Garbi, Dhanaura Road, Amroha.

At the time of inspection, Mesco Institute of Nursing and Paramedical Sciences
Nizampur Garbi, Dhanaura Road, Amroha was not found established at the site.

During the inspection/survey, no pond was observed in the premises of the educational
institutions mentioned above.

Inspection report of Regional Office, UPPCB, Bijnor is here annexed as Annexure
No. 1.

In the complaint, the complainant Dr. Syed Ashar Tausif, resident of Mohalla-
Gashtian, Police Station-Amroha Nagar, District-Amroha has mentioned about educational
institutions have got the land of Gate No. 403, 404, in their name and have got the
recognition/affiliation etc. for setting u'p of the educational institution on this land where as
this land is recorded as pond and the nature of pond (water body) cannot be changed. Which
pertains to Revenue Department, Amroha.

The above report is submitted before Hon’ble NGT for your kind perusal.

REGIONAL OFFICER
U.P. Pollution Control Board
BIJNOR
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